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Ex. 

BEFORE THE NATIONAL GREEN TRIBUNAL 

IN THE MATTER OF: 

AT DELHI PRINCIPAL BENCH 

MUKESH KUMAR TIWARI 

ARY 

ORIGINAL APPLICATION NO. 08/2023 

STATE OF UTTAR PRADESH 

NOORJAHAN 

Ctvil Cun 
Luckn. (U 
Kegn iov 

GOVTO 

VS 

AR 
NOORJAHAN 

Civil Cour 
Lackhow, (U) 

Reg 1094 
Ex. D-M 

OFRA 

AFFIDAVIT OF MEMBER SECRETARY, UTTAR 

POLLUTION CONTROL PRADESH BOARD IN 

COMPLIANCE OF ORDER DATED 20.05.2024 PASSED 

BY THIS HON'BLE TRIBUNAL 

..APPLICANT 

I, Sanjeev Kumar Singh , aged about 38 years, posted as Member 

Secretary, Uttar Pradesh Pollution Control Board (UPPCB), Lucknow, 

Uttar Pradesh do hereby solemnly affirm and state on oath as under: 

....RESPONDENT 

1. That the present affidavit is being filed before this Hon'ble 

Tribunal in compliance of the directions passed by this Hon'ble 

Tribunal vide order dated 20.05.2024 in para 05 as under: 

".05. Hence, we require the Member Secretary, UPPCB to 

file an affidavit before the Tribunal disclosing as to why the 

UPPCB is not in a position to recover the EC amount from 
M/s Ecogreen Energy Lucknow Private Limited. Let this 
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NOOR4HAN 

Leckro,UP) 

qtidavit be filed at least one week before the next date 

ofhearing. 

2. That it is humbly submitted that officials of Regional Office, Uttar 
Pradesh Pollution Control Board, Lucknow inspected the site of 

Solid Waste Processing Plant at Shivri which was operated by M/s 

Eco Green Energy Private Limited on 22.08.2022, 26.08.2022 and 
30.12.2022. During- above inspection the unit was found non 

complying with the provisions of Solid Waste Management Rules 

20T6 and has made no arrangements for leachate treatment. Based 

on the above facts Uttar Pradesh Pollution Control Board vide 

letter dated 27.01.2023 confirmed the show cause notice dated 

20.11.2020 and imposed Environmental Compensation of Rs. 

25.3271 Cr. ( Rs Twenty Five Crores Thirty Two Lakhs Seventy 

One Thousand only ) for the default period of 01.01.2020 to 

28.10.2020. True copy of letter dated 27.01.2023 is annexed 

herewith as Annexure A-1. 

3. That officials of Regional Office, Uttar Pradesh Pollution Control 

Board, Lucknow again inspected the site of Solid Waste 

Processing Plant at Shivri which was operated by M/s Eco Green 

Energy Private Limit�d on 25.02.2023. During above inspection 

the unit was found non-complying with the provisions of Solid 

Waste Management Rules 2016 and made no arrangements for 

leachate treatment. 3ased on the above facts Uttar Pradesh 

Pollution Control Board vide letter dated 04.03.2023 confirmed the 

show cause notice dated 27.01.2023 and has imposed further 

Environmental Compensation of Rs. 17.2071 Cr. (Rs Seventeen 

Crores T'wenty Lakhs Seventy One Thousand only) for a default 

2

28



A9TAR 
NOORJAHAN 

Civil Ccurt 
cknow. (U.P.) 

Regr10942/15 
Ex. Dr-28-01-223 Luck 

period of 22.08.2022 to 25.01.2023. True copy of letter dated 
04.03.2023 is annexed herewith as Annexure A-2 

4. That M/s Eco Green Energy Private Limited has not deposited the 
above Environmental Compensation imposed by UPPCB vide 
letters dated 27.01.2023 and 04.03.2023. Further the deponent vide 

its letter dated 20.11.2023 and 30.07.2024 has sent letter to District 

Magistrate Lucknow for recovery of above mentioned 

Environmental Compensation against M/s Eco Green Energy 
Private Limited. True copy of letter dated 20.11.2023 is annexed 
herewith as Annexure A-3 and true copy of letter dated 

30.07.2024 is annexed herewith as Annexure A-4. 

5. That it is most humbly submitted here that the deponent has also 

issued letter dated 02.09.2024 to Municipal Commissioner, Nagar 

Nigam, Lucknow for recovery of the Environmental Compensation 

imposed by UPPCB vide letters dated 27.01.2023 and 04.03.2023 

against M/s Eco Grzen Energy Private Limited village Shivri, 

Lucknow. True copy of letter dated 02.09.2024 issued by deponent 

is annexed herewith aS AnneXure A-5. 

6. That Municipal Commissioner, Nagar Nigam, Lucknow vide its 

letter dated 10.09.2024 has replied to the letter dated 02.09.2024 of 

UPPCB.Municipal Commissioner, Nagar Nigam, Lucknow in 

letter dated 10.09.2024 has informed that Nagar Nigam Lucknow 

has terminated and blacklisted M/s Eco Green Energy Private 

Limited village Shivr:, Lucknow. Nagar Nigam, Lucknow has also 

claimed a compensation of Rs. 275.3434 Cr from M/s Eco Green 

Energy Private Limited. It is also mentioned in the above letter 

3
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0TAR 
NOORJAHAN 

Civil Coun 
Lucknow. (U.P.) 

Regr 1 

Di-2-0i)2025 

Ea 

3/15 

GOvA 

dated 10.09.2024 that Nagar Nigam, Lucknow vide its letter dated 
26.05.2022, 18.03.2023. 21.03.2023, 24.03.2023 and 28.11.2023 
has issued directions' to M/s Eco Green Energy Private Limited 

village Shivri, Lucknow to submit the Environmental 
Compensation inposed by UPPCB vide letters dated 27.01.2023 

and 04.03.2023 against the unit. The unit M/s Eco Green Energy 

Private Limited village Shivri, Lucknow has initiated an 

Arbitration Proceedings against Nagar Nigam, Lucknow regarding 
penalty imposed against the unit by Nagar Nigam, Lucknow. 
Further it is mentior.ed in the letter dated 10.09.2024 of Nagar 

Nigam, Lucknow that Nagar Nigam, Lucknow is in a process to 
prepare details of compensation liable to recover from M/s Eco 

Green Energy Private Limited village Shivri, Lucknow for solid 

waste management which includes vehicles, transfer station, solid 

waste processing plants and environmental compensation and 

which is to be recovered from the unit. True copy of letter dated 

10.09.2024 issued by Nagar Nigam, Lucknow is annexed herewith 

as Annexure A-6. 

7. That Nagar Nigam, Lucknow vide its letter dated 10.09.2024 has 

again issued direction to M/s Eco Green Energy Private Limited 

of Environmental village Shivri, Lucknow for deposit 

Compensation imposed by UPPCB vide letters dated 27.01.2023 

and 04.03.2023 agairst the unit, failing which legal action shall be 

initiated by Nagar Nigam, Lucknow for recovery of the above 

environmental compcnsation. True copy of letter dated 10.09.2024 

issued by Nagar Nigam, Lucknow is annexed herewith as 

Annexure A-7. 

4
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8. That waste collection in Zone 1, 3, 4, 6 and 7 is currently managed 
by M/s Chenni MSW Pvt. Ltd and waste collection in Zone 2, 5 

and 8 is done by Lucknow Municipal Corporation. A temporary 
tender for processing fresh municipal waste has been awarded to 
M/s Horizon's Solution Pvt. Ltd. 

9. That the deponent has issued appropriate directions for recovery of 
Environmental Compensation imposed by UPPCB vide letters 
dated 27.01.2023 and 04.03.2023 against M/s Eco Green Energy 

Private Limited village Shivri, Lucknow. The deponent has 

complied with the orders of this Hon'ble Tribunal in letter and 

spirit with respect to recovery of the Environmental Compensation. 

10.That the deponent is duty bound to comply with any and further 

directions passed by this Hon'ble Tribunal. 

OTARP 

Verified at Lucknow on this....3.day of September, 2024 that the 

contents of the above Affidavit are true and correct to the best of my 

knowledge and based on the official records of the Respondent. No part 

of it is false and nothing material has been concealed therefrom. 

NOORJAHAN 
Civil Ceun 

Lncknow. (U.P.) 
Reg 09Ss 8-0-2025 

I know & Idengily ho 
dgorEO 

whÍ h¡s signèdt pefis .L. teioir ine 

Reg No 

VERIFICATION: 

DEPONENT 

DEPONENT 

Swom and Verfied 
before me 

NOORJAHAN 
Advbtate & Notary 

Cvil Court, Lucknow 
Recjstratlon No. 10943/15 
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UTTAR PRADESH POLLUTION CONTROL BOARD 

26.08.2022 ya 30.12.2022 T fyT TI 

f H ryg-7.08, ..S.-804.0 fAD/o; ts-B840.0 fuTO/io, gyH.-532.0 

yz f 3àaR Is yajE-yT 65133/-5/AyHST-1/2020 fe-iE 20.11.2020 EIRT T 

Halo@vppcbcom 
ñwww.pbcors 

TC12-V, VIbhuti Khand 
Gomti Nagar, Lucknow-226010 

-malt lafouppcbcom 
Wab sltu www.uppchconi 

Scanned with OKEN Scanner 

Annexure A-1
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S[-1/2020 f<-15 20.11.2020 RI TÍU (igU) srfefg. 1986 geÍsfa -5 $ ATT VRI 

2) 

YT RerT ATT HSA-7o1502010002104 3TZOTSOHO G-UBINO570150 GHI ORGT 

3. feor, GATi| 

4. T4R 3AIYTT, TR TH, TAT I 

Scanned with OKEN Scanner 
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UTTAR PRADESH POLLUTION CONTROL BOARD 

2537/HEHT-2240/2023 fi# 25.02.2023 I 
Te GT sfroftt zT fis 25,0m 2023 

fAyTo/o, atá,-7100.0 fruo/o, yeH-412.0 frO/¦O, 3yG qus éH-48.0 

fto-oloappchcom 

208.2022 fis 25.01.2023 T6 g 167 fe S9IT Bg qutqvira afayff y 17,20,71,000/ 

2 

TO12-V, VIbhud Khand 
Gomt Na, Lucaow226010 

rallk latoduppcb.on 
Wehsltewww.apRcb.com 

Annexure A-2
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YalT- 87089//-5/AHTG 01/ /2023 feut 
OYt afr (t) suf, 1988 

-UBINOS70150 GAII 

GETGS t fr fats 2092022 fi 26.01 2023 

Syà 17,20,71,000 / 
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PpcA 

UTTAR PRADESH POLLUTION CONTROL BOARD 

gfafft: 

Ho 0- 9415005000 

/s I--5E9 |27 

gus, Ht TR, igT c gI HT 701502010002104 IFSC s UBIN 0570150 Ë yHI 

T.C/12V, Vibhuti Khand Gomti Nagar, Lucknow - 226010 
Phone: 2720831, 2720828, 2720691 & 2720681 -Fax: 0522 - 2720764 

Email: info@uppcb.com - Web Site: www.uppcb.com 

Annexure A-3
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2 

3 

4 

6 

7 

8 

9 

10 

12 

13 

14 

15 

16 

17 

18 

19 

Gemini Continental Pvt. Ltd., 
Hazratganj, Lucknow 
Hotel Silvet, Rana Pratap Marg, 
Lucknow 

|Hotel Golden Tulip, Station Road, 
Lucknow 

|Hotel Sheltor, Kanpur road, Chargbagh, 
Lucknow 

|D.D. Hotel Pvt. Ltd, Alambagh, Lucknow 

|Lucknow 
|Hotel India Avadh, Sapru Marg, 
|Hazratganj, Lucknow 
Snicka Hotel, Vibhuti Khand, Shahid 
Path, Gomti Nagar, Lucknow 

D.D. Hotel Pvt. Ltd, Gautam Budh MarBgR6/HKO-2304 A/19 

|Aravali Enclave Pariyojna, Vrindavan 
|Yojna-3, Sector-12, Lucknow 

|Sky Bag Infotek Pvt. Ltd., 44 BH-1, 
|Vrindavan Yojna, Mawaiya Chauraha, 
Raebareli road, Vrindawan Yojna, 
Lucknow 
V.N. Infratech Pvt. Ltd., GF-11, Sector 
|11, Vrindavan Yojna, Lucknow 

Surya Shyam Apartment, 381, Utratiya, 
Lucknow 

|Divisional Railway Manager, Eastern 
Railway, Lucknow 
Mass Awas Pvt. Ltd., Near Bhootnath 
Metro Station, Faizabad road, Indira 
|Nagar, Lucknow 

Nagar, Lucknow 
|Arbnek Buisness Park, A-1, Vibhuti 

Khand, Gomti Nagar, Lucknow 

H 35059/C-5/water-264/19 

Nagar Ayukta, Nagar Nigam, Lucknow 
(Eco Green Energy Pvt Ltd. Shivri, 

Lucknow). 
Halwasiya Developers Pvt Ltd., 4th 
Floor, Cyber Heights, Vibhuti Khand, 
Gomti Nagar, Lucknow 

989/TEO-2115 A/19 

Shalimar One World, Baghamau, gomti 
nagar extension, Lucknow 

984/1E0-2074 A/19 

|985/HEO-2348 A/19 

987/HEO-2305 A/19 

|988/HE-166 A/19 

998/ME0-2439 A/19 

H 43248/C-S/HTO-52 1/19 

H 43246/C-5/T0-521/19 

H 43286/C-5/ATO-521/19 

Indraprastha Anand Housing Group 
Project, Plot No. 103, Sector-24, Indira H43565/C-5/TO-521/19 

|H 43288/C-5/T0-52 1/19 

H 43247/C-S/ATO-521/19 

H 43287/C-S/TO-521/19 

lG31638/C-5/HTHT-521/19 

G 33304/C-S/MSW-1/2020 

H 59480/C-5/ATY-333/2021 

H 62489/C-S/LATY-328/21 

23.04.2019 

28.6.2019 

28.6.2019 

28.6.2019 

28.6.2019 

28.6.2019 

28.6.2019 

28.6.2019 

03.11.2019 

03.11.19 

04.11.19 

04.11.19 

03.11.19 

04.11.19 

11.11.19 

01.12.19 

27.7.2020 

01.3.2021 

18.6.2021 

afrrift 

1031250.00 

2765625.00 

8468750.00 

2765625.00 

6640625.00 

6640625.00 

17062500.00 

859375.00 

351562.50 

234375.00 

585937.50 

304687.50 

398437.50 

609375.00 

562500.00 

1148437.50 

144070000.00 

101562.50 

304687.50 
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21 

22 

23 

24 

25 

26 

27 

28 

29 

30 

Mahaprabandhak, Gomti Pollution 
Control Unit, River Bank Colony, Jal 

Nigam, Lucknow(345 MLD, Bhrwara 
Malhaur) 
Nagar Ayukta, Nagar Nigam, Lucknow 
(Gomti Pollution), 

|Cimbarli Club (Chacler Club) Pvt. Ltd. K 
1, ashiyana Lucknow 
Everedy Industries Indula Ltd., Mill 
Road, Aishbagh, Lucknow 
Eco Green Energy Pvt. Ltd., Village 
Shiveri, Mohan Road, Lucknow 
Eco Green Energy Pvt. Ltd., Village 

Shiveri, Mohan Road, Lucknow 
Sahara Hospital (Unit of Sahara India 
Medical Institute), Viraj Khand, Gomti 

Nagar, Lucknow 
AK Enfra and Reyality Developers Pvt. Ltd., 
(Drem Green City Phase-2, Village, Gata 
no.1/1,2,3, 5sa, 1sa,93, 73, 117/2, 117/3, 
|128, 132, 133, 139mi, 139sa, 168, 173, 175 
|192, 199, 200sa, 201, 202, 200sa, 304, 
|209a, 209sa, 232ka, 238,242kha, 244ka, 
|232kha, 234, 237sa, 235sa, 237ka, 242ka, 
1312 & 1905mi]-Dhavapur, Sarojne Nagar, 

Lucknow 
AK Enfra and Reyality Developers Pvt. 
Ltd., (Drem Green City Phase-2, 88, 89, 
|94, 97, 98, 99, 104/2, 109A, and 110, 
Village-Dhavapur, Sarojne Nagar, 
Lucknow 

G.S. Infratructure Pvt. Ltd. A,Vinit 
Khand,Gomti Nagar Lucknow 

Vijay Construction (India) Pvt. Ltd., 407, 
Forth Floor, Vibhuti Khand, Gomti 

Nagar, Lucknow 

H 73226/C-5/L/-248/22 

|G 39097IC-S/AIHT-46/2022 

H 81239/C-S/L/sIg-376/22 

|H 85489/C-5/L/ut-22/2022 

|H 87842/C-5/L/MSW-1/2023 

|H 90293/C-5/MSW-1/2023 

|H 97225/C-5/L/vte-189/23 

H 98732/C-5/L/GI-445/23 

H 98733/C-5/L/-444/23 

H 02397/IC-5/L/Ary-379/23 

H 02395/C-5/L/Arg-381/23 

04.04.2022 

19.09.2022 

15.09.2022 

12.012.2022 

27.01.2023 

04.03.2023 

10.07.2023 

01.08.2023 

01.08.2023 

27.10.2023 

27.10.2023 

3562500.00 

188000000.00 

7510000 

3270000.00 

253271000.00 

172071000.00 

1050000.00 

1781250.00 

1781250.00 

8296875.00 

10031250.00 
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38



UPPCR 

UTTAR PRADESH POLLUTION CONTROL BOARD 

HO 0-9415005000 

BLiFE 
Lifestyle for 
Environment 

qy GyT fQgYE yaiG-ya 03050/Î-5/HTH 588/23 fe-io 20.11.2023 1 

y 04.03.2023 gIRI GHT: BO 14,40,70,000/- (0 tcs oels atfeH A HR BiR H), H0 
25,32,71,000/� (60 y g afrH T ̂OER BUR HI) yd 0 17,20,71,000 ,/- (60 HE 

"...4. The Tribunal in the proceedings dated 05.10.2023 had taken note of the stand of 
Counsel for UPPCB that the amount of EC was not recovered and UPPCB was not in a position to 
recover the same. 

-12 , fayttr aus, 
ajHR, GATGi 226010 
ta-info@uppcb.com 
dqgT -Www.uppcb.com 

5. Hence, we require the Member Secretary, UPPCB to file an affidavit before the Tribunal disclosina 
as to why the UPPCB not in a position to recover the EC amount from M/s Ecogreen Energy 
Lucknow Private Limited. Let this affidavit be filed at least one week before the next date of 
hearing..... 

payment gateway(URL:https://erp.eshiksa.net/DirectFeesv3/UPPCB) $ HTH Dedicated Account 

.2 

TC-12-V, VibhutiKhand 
Gomti Nagar, Lucknow-226010 

e-mail: info@uppcb.com 
web site www.uppcb.com 

Annexure A-4
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1. Nature of Pollution /qu ypft 
2. Regional offices/y arfery 

2) 

3. EC imposed in compliance/3q4 gT TT 

Waste Managment Pollution 
Lucknow 

UPPCB 
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UPPCR 

UTTAR PRADESH POLLUTION CONTROL BOARD 

vais j-LSSOl../5/M SW-o2024 

LiFE 
Lifestyle for 
Environment 

faiE..9..4 

"...4. The Tribunal in the proceedings dated 05.10.2023 had taken note of the stand of 

Counsel for UPPCB that the amount of EC Was not recovered and UPPCB Was not in a position to 

recover the samne. 

5. Hence, we require the Member Secretary, UPPCB to file an affidavit before the Tribunal disclosing 

as to why the UPPCB 0s not in a position to recover the EC amount from M/s Ecogreen Energy 

Lucknow Private Limited. Let this affidavit be filed at least one week before the next date of 

hearing..." 

as yai-z 03050/-5/HIHA-588/23 fa0# 20.11.2023 yd yalF-T 

Axt.-12 ., farft qug, 
HR, GATG-226010 
t-info@uppcb.com 
qHI^T -www.uppcb.com 

27.01.2023 yd 04.03.2023 GTRI HRT: F0 14,40,70,000/- (0 RÌG t A HR JGR 

H), 0 25,32,71,000/- (i0 qei S afri dT ^OETR BUR 4) yd 50 17,20,71,000/ 

Gg fard NY Is ya fIE 27.07.2020, 27.01.2023 q 04.03.2023 GIRI HT: 50 

2 

TC-12-V, Vibhutikhand 
Gomti Nagar, Luckmow-226010 

'e-mail: info@uppcb.com 
web site www.uppcb.com 

Annexure A-5
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(2) 

(URL:https://erp.eshiksa.net/DirectFeesv3/UPPCB) HIEA Dedicated Account 4T PI0 IIH 

1. feor, e5 | 
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Etovfo-12 , ferî Avg 
THÍTR, GIYTG-226010 
-a-info@uppcb.com 

frrar, 2024 

# fdtbc as RI A4ZT: 50 14,40,70,000/--, 60 25,32,71,000/- yd 50 17,20,71.000/- T 

Paynent gateway (URL:https:/lerp.eshiks1.nct/DircctFecsv3/UPPCB) I4" Dedicatcd Account 

feai 03,09.2019 Ì feH 18.12.2019 i5 zel 107 T¢qi 3q t 0 14.4071 hrG Va aa 
01.01.2020 28.10.2020 fc5 hd fG4ed 302 T�H Bqv|47 fÀ UIH fa 5O 25.3271 s 

UI-2367 /HEHa-2240/2023 l¢-|1i 25.01.2023 RT lF 22.08.2022 25.01.2023 �o ggI 157 

Annexure A-6
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HUI-/372/VQ30/22 
/976/OTO/tOVO/22 

$1/ 103/ D,'O/23 

26.05.2022, 

is 18.03.2023, 

l/975// itO34I0/YOHO/22 
1/987/103410/OMO/23 

2403202a a)/261/103H0 /qo3I0/23 f-tf 

18.03.2023, 

feti 21.03.2023, 
28.11.2023 ElI 

(uft RiE) 
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-/g /10370 /OIO /24 

deshlop'duxbet 

228-236, 2md Floor, Tower A, 
Spaze [-Tech Park, Sector-49, 
Sohna Road, Gurugram -122018, Hariyana. 
E-tnail : thrdlucknow@ccogreenwte.com 

(URL:https://erp.eshiksa.nct/DircctFecsv3/UPPCB) HH Dedicated Account 

2. furefeal G4, ReT| 

Payment 

TR, 2024 

gateway 
H pr 

Annexure A-7
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